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MINISTRY OF SCIENCE AND TECHNOLOGY
(Department of Science and Technology)
NOTIFICATION
New Delhi, the 11th February, 2025

S.0. 694(E).—In supersession of notification no. S.0.114(E). dated 07" January, 2025 and in exercise of the
powers conferred by sub-sections (1) and (3) of Section 3 of the Technology Development Board Act, 1995 (44 of
1995), read with Rule 3 of the Technology Development Board Rules, 1996, the Central Government hereby appoints
the following persons as members on the Technology Development Board, for a period of three years with effect from
the date of publication of this notification: -

i. Dr. Debashish Bhattacharjee - Member
Former Vice President, Technology and R&D
Tata Steel
ii. Mrs. Padmaja Ruparel - Member
Co-Founder
Indian Angel Network (IAN)
iii. Mr. Shriprakash Shukla - Member
Chairman of the Boards in Mahindra Defence Systems
Mahindra Aerostructures and Mahindra Telephonics
iv. Ms. Vandana Gupta - Member
Company Secretary and Compliance Management
Mitsubishi Corporation
[F. No. I-IRD/1/94-TT]
A. DHANALAKSHMI, Jt. Secy.
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